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(b) if so, what are the items;

(c) whether there is a trade agree
ment between India and Australia; and

(d) whether it is under the consi
deration of the Australian Government 
to open a Trade Commissioner’s ofRce 
at Madras?

The Minister of Commerce (Shri 
Kannarkar): (a) Yes, Sir.

(b) A statement is laid on the Table 
of the House. [See Appendix I, an- 
nexure No. 33.]

(c) No, Sir.
(d) I have no information.

M o v e m e n t  o f  P o p u l a t io n  b e tw ee n  
E ast a n d  W e st  B e n g a l

*171. Shri S. N. Das: Will the Prime 
Minister be pleased to state the com
munity-wise figures of the movement of 
population between East and West 
Bengal during 1953?

The Deputy Minister of Exter
nal Affairs (Shri Anil K. Chanda):
The figures of movement between 
East Bengal and West Bengal, 
through various checki-posts in West 
Bengal, during the year 1953, are as 
follows:—

Hindus Muslims Oihcrs

From East 
Bengal to
West Bengal. 5,40,127 2,46,320 9,789 
From West 
Bengal to
East Bengal. 5*28,469 2,45»332 10,134

These figures include the normal 
passenger traffic.

K oy n a  P ro jec t

♦173. Shri H. N. Mukerjee: Will the 
Minister of Irrigation and Power be
pleased to state when the Koyna Pro
ject is expectcd to be ready to supply 
power?

The Deputy Minister of Irri
gation and Power (Shri Ilathi):
According to the estimates given by 
Bombay Government power is expect
ed to be supplied by 1959-60.

P r OTECTEID INDUSI’RIBS

*174. Shrimati Renu Chakravartty:
Will the Minister of Commerce and 
Industry be pleased to state:

(a) whether it is a fact that protect
ed industries represented to the Tariff 
Commission that the liberalisation of 
import policy had reduced or nullified 
the effective protection enjoyed by 
them and asked for a review of the 
position; and

(b) if so, which are the indiistries 
and what s^cps have been taken to in
quire into the causes of their griev
ances?

The Minister of Commerce and In> 
dustry (Shri T. T. Krishnamachari):
(a) and (b). Since 1952 simultaneous 
representations were made to Gov
ernment and the Tariff Commission by 
three industries Soda Ash, Pen
cils and Electric Brass Lamp Holders. 
The complaints were Investigated and 
I lay on the Table of the House a 
statement indicating the action taken 
thereon [Nee Appendix I, annexure 
No. 34.1

C o m m e r c ia l  E x plo siv e s

*172. Shri Nanadas: Will* the I'lin- 
ister of Commerce and Industry be
pleased to state what is the yearly con
sumption of highgrade commercial ex
plosives in India and how the re
quirements are met at present?

The Minister of Commerce and In
dustry (Shri T. T. Krishnamachari):
The annual consumption is estimated 
to be about 5,000 tons which is whol
ly met by irnports.

(Co t t o n

♦175. Shri S. C. Samanta: Will the 
Minister of Commerce and Industry be 
pleased to state:

(a) the consumption of Indian cot
ton in 1952-53 and also in 1951-52 in 
Indian mills;

(b) the estimated consumption In 
1953-54;

(c) the decrease in import of foreign 
cotton in the above-mentioned years;
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(d) whether any fine quality Indian 
cotton was available in those years;

(e) if so, how much (year by year); 
and

(t) the amount of Bengal Deshi Cot
ton exported in those years, and the 
names of countries to which exported?

The Minister of Commerce and In
dustry (Shri T, T. Krishnamachari);
(a) to (f). A statement is laid on 
the Table of the House. [See Appen
dix I, annexure No. 35.].

T ea E x po r t s  t o  R u ssia

♦176. Shri N. M. Lingam: ^a) Will
the Minister of Commerce and Indus
try be pleased to state the quantity of 
tea exported to Russia during the Inst 
year?

(b) How does the price of Indian tea 
in the U.S.S.R. compare with prices ob
tained in other countries?

(c) What is the estimate^ export of 
tea to Russia during 1953-54 under the 
Indo-Russian Trade Agreement?

The Minister ôf Commerce (Shri 
Karmarkar): (a) There has been
no export of Indian tea to Russia In 
1953.

(b) Does not arise.

(c) The Trade Agreement between 
Russia and India signed on 2nd De
cember, 1953, does not provide for 
any quantitive commitment regarding 
exports and imports in respect of any 
article. Hence it is not possible to 
give any estimate of export of Indian 
tea to that country during 1953-54.

C o m m u n it y  P r o jec ts  in  P u n ja b

*177. Shri D. C. Sharma: Will the
Minister of Planning be pleased to 
Rtate:

(a) the total estimated expenditure 
for the current year on the Commu
nity Development Projects in Punjab; 
find

(b) the contribution to be made by 
(i) the Community Projects Adminis
tration and (ii) the State Govern
ment?

The Deputy Minister of Irri
gation and Power (Shri llathi):
(a) Rs. 70*39 lakhs.

(b) The shares will be—
Central Government Rs. 56-45 lakhs. 
Punjab Oovernment Rs. 13 94 lakhs.

Commercial iNTKLLiGENCii Department

*178. Shri K. C. Sodhia: Will the 
Minister of Commerce and Industry 
be pleased to state:

^a) the total number of complaints 
received by the 'Commercial Intelli
gence Department during 1952-53 from
(i) Indian exporters against foreign 
firms and (ii) from foreign firms 
against Indian exporters;

(b) in how many cases their media
tion was successful; and

(c) the amount involved in each 
case?

The Minister of Commerce (Shri 
Karmarkar): (a) 30 complaints were 
received by the D.G.C.I.&S., Cal- 
rutta, from Indian exporters against 
foreign firms and 195 complaints 
from foreign firms against Indian ex
porters.

(b) 48.

(c) Information is being collected 
and will be laid on the Table of the 
House.

*T!fr JT? i^rr :

( ^ )  it'

( ^ ^  % 
^  aregrr JTPn ^

#3ft ?

The Minister of Commerce (Shri 
Karmarkar): (a) and (b). A state
ment is laid on the Table of the 
House. [See Appendix I, annexure 
No. 36.1




